e ARSI T

“117 Written Answers

e F ﬂauw # e w"a
0T g vewm § TewowEr (R
URo:QRo WFx) (F) F(T) 8REE
o MRS T EAS. G153 F W9
feaiw 1599TE, 1992 F ARW a1
Wﬂé\ﬂ ﬂfa a3 fFaT aFTX Fr fmin
FI1E [TT 53T ar faador afgfafy
I @A g gl a1 % fagr ar |
mpfe fmim 77 ST ®T 1 wTRAT
o5 freavfast & aRr SeAW AT
F gmet faarow  HET @@ SEEAw
e 7 gfanEle afn o faEr
W oaxre fmr s@ #7373 W A%
fear 7 weam, 1992 =¥ W=
WL § IFEAN AT ¥ §9
UF FARATHT GrEa faur foad, o=

CaEl & 9 9y an'cra-“rgfwa“rg
f& e ¥JaT AT {ATE, 1992 % T
qE VT fam Tar I® WA A
ST F AR T AW Y A
frafor 7Y feam ST <gr &1 = o

- A AT W oafag

Foreign Trips of Ministers
2944, DR, BALDEV PRAKASH:

Will the Minister of HOME AFFAIRS
be pleased to - state:

(a) the number of foreign trips of
Ministers to foreign countries during
the current financial year, till date;

(b) the countries visited and the
purpose of the visit; and

(c) the expenditure incurred by
Government on these trips?

THE MINISTER OF STATE IN
THE MINISTRY OF PARLIAMEN-
TARY AFFAIRS AND THE MINIS-
TER OF STATE IN THE MINISTRY
OF HOME AFFAIRS (SHRI M. M.
JACOB): (a) to (c) The information
is being collected and will laid on
the Table of the House.

.Bangladeshi infiltrators in Purnia,
Bihar

2945 SHRI S. S. AHLUWALIA.
Will the Minister of HOME AFFAIRS
be pleased to state:

(a) whether Government are avErare
that infiltration of Bangladehi nation-
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als in Purnia in Bihar from across
Bangladesh is going ‘'unchecked  for
the last many months;

(b) if so, whether Government have
asked for ‘any details from the State
Government and the authorities of
the forces posted ai the Border;

(¢) what response Government
liave received therefrom; and

(d) what action Government
pose to take to detect the
deshi infiltrators in Purnia in
and deport them to Bangladesh?

pro-
Bangla—
Bihar

THE MINISTER OF . STATE IN
THE -MINISTRY OF PARLIAMEN-
TARY .AFFAIRS AND THE MINIS-
TER OF STATE IN THE MINISTRY
OF HOME AFFAIRS (SHRI M. M.
JACOB): (a) to (¢) The Government
are aware of this problem and arein
touch with all the concerned agencies.

(d) The State Governments con-
cerned have been advised to enforce
provisions of the Foreigners Act, 1946
and to launch a special drive to de-
tect and deport illegal migrants.

Increase in cases of bride burning
rape and dowry deaths

2946. SHRI SHANTI TYAGI: Will
the Minister of HOME AFFAIRS be
pleased to state:

(a) whether it is 3 faet that inci-
dents of bride burning,  rape and
dowry deaths have increased . during
1992 till date as compared to the
year 1991;

(b) if so, what are the figures of
such incidents during the two  years
separately; and

(¢) what steps Government pro-
pose to take to protect women against
such crime?



